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[Shri S. M? Banerjee]

know, Sir, amendments are moved upto

3 P. M. Now itis 4,20. I would request

you to allow us as a special case to move

amendments upto 5.30 or 6 P. M.

MR. CHAIRMAN : You can give
amendments till 5 P, M.

SHRI JYOTIRMOY BOSU : (Diamand
Harbour) : On a point of order, Sir. You
have not only been misled by the Table but

Syoushave been equally misled by the Minis-
ter of Parliamentary Affairs. His actions
are unparliamentary. The rules are wvery
clear on the subject. Rule 74 clearly says
that when a Bill is introduced, the motion

- can be moved that it be referred to a Joint
Committee. Now, has anybody under rule

*54 formally moved a motion with the

Giintention of sending the Bill to a Joint

h:Committee 7 .

! SHRI' S. M. BANERJEE: I have

*“moved it.

MR. CHAIRMAN : Before my friend
- Mr. Banerjee, my friend. from this side,
Shri Shambunath, also made that request..

SHRI S.M. BANERIJEE : He mentiongd
it, but I moved.

» MR, CI-IAIRMAN Your mouon is
not in order, R

SHRI RAJ BAHADUR : When a Bill
1s mlmduced at any subsequent ‘occasion
' the; member in. charge may make_one of the
following motions in regard to the Bill, and
.one of them is reference to the Select Com-
mittée of the House. I can move it even

‘' now.

4 SI-IRT ATAL BIHARI VAJPﬂYEE :
But he is not in charge of the Bill.

SHRT RAJ BAHADUR: Ido not
know whether Shri Jyotirmoy Basu is more
parliamentary or. the chair is more parlia-

1 mentary.
1

“'SHRT JYOTIRMOY BOSU : A§ far as
ﬁ@ chafir fs concernad the powers are quite
we“ ned. Rule 89 says that the Speaker
may, if he thinks fit, postpone the consi-
deration of the clause, not the Bill, As far
as rule 74 is concerned....
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MR. CHAIRMAN : Kindly read rule
109,

SHRI JYOTIRMOY BOSU: 1 am
referring to the rule relating to reference to
Select Committee, and that is rule 74.

MR. CHAIRMAN :
says :

Rule 75 (2) (b)

“If the member in charge moves that
the Bill be referred to a Select Com-
mittee of the House, or a Joint Com-
mittee of the Houses with the con-
currence of the ‘Council, any member
may move as an amendment that the
Bill be referred to a Joint Committee of
the Houses with the concurrence of the
Council or 2 Select Committee, as the
case may be, or that the Bill bé circu-
lated for the purpose of eliciting opinion
thereon by a date to be specified in the
motion.”
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.16.22 hrs.

DISCUSSION RE: DROUGHT
COND.ITIONS IN WEST
BENGAL
MR. CHAIRMAN : We will now take
up the discussion of the drought conditions
in West Bengal.

 SHRI SAMAR GUHA (Contai) : Mr.
Chan'man, Sir, when I am raising this dis-
-cussion on the drought situation in West
Bengal, the sun is blazing furiously over
that land and Isee in my mind's eye
millions of people thronging round the few
remaining tanks and fube wells in, the rural
areas for a bucketful of water and waiting
there from morning till dusk and many of
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them have to come back without even onc
tumblerful of water. Today in most of the
districty of West Bengal, particularly in the
districts of Malda, Purulia, Bankura,
Midnapur and others, the silwation has
become so terrible that most of the streams
tanks and tuba.wzlls are drying un  There
is no water and people every whare are
crying for water with tears in rhair eyes
The Prime Mnister during her recent
viat (o the draarae aTeeczd arers OF Waest
Benzal was sym» wha' novesl 9v 1hes gt
scaracity of watzr and she had alss 10
accept that the drought situation 1n West
Bengil has becoms extremz:ly terrible.

In recent memorary West Bzngal has
had not witnessed such a terrible situation,
such an unprecedented drought situwation
that has over whelmsd the whole peonte of
West Bengal, particularly som:z of the
districts 1 have already mentioned, The
Declhi press is usually very responsive and
sympathetic to West Bengal issues and
problems but, unfo-tunately, 1 do not know
what happened, this ime even scanty report
on the serious situation of West Bengal
drought did not appear in the Delhi press,

Perhaps, the responsibility for this is not
of the Delhi press only but the responsibis
lity hes squarely with the Government of
West Bengal, Even when Mr. P. C. Sen
and some of the leaders of the Congress
organisation, at least whose personal integ-
rity is well known in West Bengal, slarted
walking in different drought affected areas,
making appeal after appeal to the Govern-
ment to take prompt and immediate steps.
If the Government could do nothing clse,
at least they could have provided some
watcr in the rural areas. The Government
of West Bengal did not care to take note of
it in time.

When we were iswuing  statements,
wriling letters to the Chief Minister, they
did not care even to reply. But some hows
or other, when the report came to the Prime
Minister and the Prime Minister made an
air-dash, and when this report came to the
West Bengal Government, suddenly, the
West Bengal Government became aware of
the gravity of this situation, A day before,
the West Bengal Government did not believe
the report of the Sub-Divisional Officers
and the District Magisirates regarding
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drought problems. 1In the last 1S to 20
days, the report of the Sub-Divisional
Officers the District Magistrates were coming
to the Wrirters' Buildinz. But they did not
care. Just to create an imoression in the
mind of their high-bass, the Primes Minister
of India, when she wii gring ©) mike an
air-dash o th: drouzhr-affzcted areas,
suddealy, th: W.ers Bulding, th: Minis-
ters there, breamn: very mich aware of the
setnnazss of the xituntion developing in
West B:ngal ani they imn:dately asked all
tha Mises > mbi:s 11 01 the spot
engairy of duff:rent disiricts.  In o1e day,
they went to different districts and came
back. Again just to create an impression,
not on th: people of West Bengal but on
somsbody else, they had their Cabinet
mzeting, a very-late-night Cabinet meeting
and then, coming out of that Cabinet
meeting, the Chuef Minister of West Bengal
made a dramatic announcement to the press.
He said it 1n Bengali, saying: “I have given
an order late at night to tackle the problem
of the drought situation in West Bengal on
a war footing.”

I am happy that at least even at a late
hour, they have become aware of it ; they
have given up their sluggish mentality in
dealing with the serious situation of drought
in West Bengal.

As I said, the situation has become so
terrible there that there 1s no water. Almost
all the sireams, ianks and tubewells have
dried up. Most of the tubewells are out of
operation Not only so. Most of the aus
crop has been lost. The Government has
given the figure, 1 do not know to what
1s the extent of the loss of crops. They
have said that it has been lost to the tune of
Rs, 36 crores. 1 do not know what will be
the exact amount.

There is another scrious thing and that
is that jute—this is tune of jute production—
is also lost to the extent of Rs, 44 crores, I
do not know. If the Government's figure
is correct. It miy b: more or it may be less,

Only they can say.

When we are talking of land ceiling,
when we are talking of land reforms, innu-
marable reports of distress sale of land by
agriculturists in different districts of West
Bengal are coming in. That means, juat far,
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[Shri Samar Guha]

a morsel of food or a bucketful of water, the
agriculturists are being comnelled to give up
their own means of livelihood, a few pieces
of their lands. This distress sale of land 1s
going on. It has com: in th: press, 1n Wast
Bengal, that in many tribal areas, again, out
of a sense of desperation, an acute helpless-
ness, many of the tribal people in the form
of groups have tried to seize padldy from
others,

16.30 hrs.
[SHRI R. D. BHANDARR in the Chair]

These things are growing and will grow
because the starvation situauen is fast
leading to a near-famine condition in West
Bengal.

Again, Sir, you will realise what the
scarcity of drinking water means. Unless
the problem of scarcity of drinking water is
tackled expeditiously, there 15 every possi-
bility of a large scale outbreak of epidemic
of gastro enteritis.

Then, mango is the only cash crop in
these two districts of Malda and West Dinaj-
pur. The whole of their economy depends
on this. . .

AN HON. MEMBER : Murshidabad
also,

SHRI SAMAR GUHA ; Yes; in these
three districts of Malda, West Dinajpur and
Murshidabad. This time mango is comple-
tely finished ; no mango at all. That means,
the whole of the economy of those arcas—
Malda, West Dinajpur and Murshidabad—
will be crushed. The silk plantation, the
mulberry plantation in Malda and Murshida-
bad areas, is completely blazed out, com-
pletely lost. That will also seriously affect
the economy of one block of the district
that was depending on the silk production
of the area. This is the situation—tragic as
it is,

Qur ftruncated State of West Bengal,
since independence, unfortunately, has not
been able to come out of the orbit of crisis.
There have been crises after crises—some
crises due to matural calamities and some
crises due to political calamities—coming in
turns or simultaneously. The ill-fated people
of West Bengal have been facing tragedics
of orises, economic and political for the las}
25 years,
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Before I deal with the other aspects, the
concrete and practical aspects, I want to
know from the Government whether the
Central Government and the State Govern-
ment—because there is no way to differen-
tiate between the Central Government and
the State (Government ; they belong to the
same political fraternity, an absolute political
fratermity ; there are no different responsibi-
lities ; the Governmant is really one ; there
are only two diffcrent facades—, to meet
this unprecedented situation, this terrible
situation, that has been created in West
Bengal as a result of continucd drought,
whether the Central Government and also
its counter-part in the State—not counter-
part actually, its ancillary in the State—are
really seriously desirous, of tackling this
problem share reaily serious of tackling this
problem, then here and now West Bengal
should be declared as a drought area. The
Minister may ask, even the Chief Minister of
West Bengal may ask, what is the good of
declaring it a drought area ; they may say
that the Centre is giving money and they are
trying to do everything. But, Sir, there is
an obligation. As soon as this is declared as
a drought area, so far as the guestion of
finding funds for decaling with the situation
is concerned, it will become the mutual
obligation of the Centre and the State.
Secondly, as it happened in the case of Bihar
drought, as soon as you declare it a drought
area, it will create a national, and to a cer-
tain extent international, awareness about the
seriousness of the situation there. Thirdly,
it will create a sense of urgency, not only at
the Central level but also at the State level,
that the whole problem has to be tackled
expeditiously. If Shri Siddhartha Shankar
Ray wants to take the things seriously, if he
wants to tackle the whole problem on a war
footing, then West Bengal shohld be declared
as a drought area, Then and then only, it
will mean that they are serious of tackling
the whole problem on a war footing. There-
fore. I demand the first prerequisite for deal-
ing with the drought situation in West
Bengal is to declare it as a drought-affected
area.

Socondly, I hope at least during this
crisis of matural calamity when the whole
people of West Bengal are involved in a
terrible situation, at lsast I should expect
that the men who belong to the ruling cem-
munity, those who are controlling u'u
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administration, should have at least that
mental outlook, T should say, courage and
vision also, to rise above Party considera-
tions. I think they should invite the co-
operation of all political Parties, not only
Political Parties, of social organisations and
all other organizations and humanitarian
bodies to deal with the situation. 1 am sorry
to say that there is not an iota of any initia-
tive on the part of the West Bengal Govern-
ment to request or invite the other political
Parties or other organizitions to co-operate
with the Government to d:al with the situa-
tion.

It has become the business of the Minis-
ters and the MLAs. You will be astonished
to know that when crores of rupees are
going to be spent, there is instruction issued
at all levels, even at the Block level, Sub-
divisional level and at the level of the Dis-
tricts that no test relief scheme and no G.R.
scheme and no tube-well project will be
sanctioned without the approval of the local
MLA, that means now the Congress MLAs.
That is the approach, Not only that, there
is another interesting thing. Now, in the
midst of this calamity and in the midst of all
this horror of the people, they are trying te
take advantage of the suffering of the people
and trying to create an image of the Con-
gress and you know it has been said by the
Government that the worst affected districts
are Purulia, Midnapore, Bankura, Birbhum,
Malda and other areas are also by and large
affected But there is a report in the Press.
What is that report 7 That is of the Minister
rushing back from their constituencies after
a hurried survey of the scarcity situation
there, What is the decision they have taken ?
They have taken a decision that they will set
up 35 tube wells in 335 blocks. What does
that mean ? It means that they have develop-
ed an arithmetic of average of their own.
That means that thsre is no question of
giving priority to worst affected areas. But
each Minister and each MLA are competing
with the other just to get the benefit of relief
to their constituencies, That benefit may
come from the Centre. That benefit may
come from the State Government also. Just
to make equal distribution for all the dis-
tricts. Why ? So that all MLAs and Minis-
ters and several other people may get some-
thing for their constituencies.

. Sir, there is a spirit of suspicion in our
mind. Are you serious 7 If they had been
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serious, this averaging—35 tube wells for
each Block should not be there. There
should have been such variation—more for
the affected areas and less for the less
affected areas. But, that is not so. Not
only that, from the Writers Building, from
the Government side; somz information was
given to the Press that already some tube
wells have been set up in the Purulia area.
Immediately a contradiction came from the
Chatra Parishad. They have made a public
statement where they said that it is wrong,
It came in the Amrita Bazar Patrika. It
also cam: in the Hindustan Standard, that
no tube wells have been set up there
(Interruptions) My dear young friend, it will
be very painful for me to pick up any
controversy with you, [ want to draw the
attention of the hon. Minister to this fact.
Let there be not toy much publicity without
doing anything. The Government has to
do concrete, tangible work, instead of
making some [lamboyanl statements to the
press, to build the imags of some political
leader here or there or in  some other
placc.

There is another interesling report. One
Minister coming from Nadia district made
some interesting press statement in the
Writers Building. He said, “In Nadia
district we have given order for setting up
of 2,000 tube wells.”” What does it mean ?
Nadia district is affected, but certainly not
as much affected as the others. [f they sink
2,000 tubewells in Nadia district, that
means, in other districts also 1t will be 2,000
and on an average total will be 30,000
tubewells for 15 districts. But, Sir, there
is a contradiction in the statement of the
hon. Minister, Shri Fakruddin Ali Ahmed in
the Rajya Sabha. Hc said, West Bengal
will sink 4,000 tube wells. Shri Siddhartha
Shankar Ray said in the statement earlier
that they have gwven instruction for imme-
diate sinking of 12,000 tub: wells. Why
there is this contradiction ? How does these
things tally ?

THE MINISTER OF STATE IN THBE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P. SHINDE) : Nothing
prevents the State Government from taking
up larger programme. There is no contradic-
tion in what the Chief Minister of West
Bengal and the hon. Minister of Agriculture
said.
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SHRI SAMAR GUHA Tlhere should
not be any flambovant statement One
Mmusicr says, thare are going to be 2,000
tubewells in one district That means,
30,000 will be new tube wells for whole of
West Bengal There 1s the stalement of
the Chwf Minmister that 12,000 tube wells
are going (o be sunk thete [ don't want
anybody to take any pohticil advantage out
of the situation let us all rise above

political or party considerations and  tackle
this 1ssue as a united people
The need of the hour 15 to supply

drinking water  Tube wells will tahe ume
What will happen immediately within 15
days or 20 days Government  should
immediately requisition as many jeeps and
lorries as they van so that they may supply
drinking watet immeduately to these arcas
where the scarcity 1s moic

MR CHAIRMAN  Please conclude
Your time 18 exhausted You have been
given 20 minutes out of 2 hours for this
discussion

"7 SHRISAMAR GUHA 1am conclu-
ding This should be done immecdiately
We may tackle the immediate problem by
domng this In Barabazar area the tube
wells aie going into the black-market Some
effective measures should be taken up so
that tube-well apparatus do not go under-
ground Test rehief work should not be
done haphazardly , 1t should be properly
coordinated, with the local developmental
works

MR. CHAIRMAN You can send all
your suggestions o the Minnler

SHRI SAMAR GUHA We don't get
the time Only a few mnutes more,
Suw

SHRI JYOTIRMOY BOSU (Diamond
Harbour) * It was my motion, but because
of some pecuhar rule, [ have been made
No 2 in the lsl.

SHRI SAMAR GUHA ¢ | want to
warn Government that unless advance pre-
parations are made to protect the aman crop
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m the next reason, the whole economy of
rural West Bengal will be  shatiered The
immedidte requirciment s that  there should
be reir ission of land revenue, at  least sus-
pension, tf not remission of the agricultural
loans and fertilis:c loans, theie should alse
bu advanie preparations as regards seeds
disiribution and also the givinz of fertiliser
and othor loans to the cultivators

As reeards Jule ahout Rs #4 crores
worth ol jute s lost and theielore, the
price of qute will shot up [t 1» time that
the jute #rone s md cultivat s shyall eet
a fan price lor thur produce ad should
hive a proper share in thie rise i price

As regirds distribution  of 100d, g i
tows 1chief should be gnen 1o the perwple of
the drough! aflec ed wew i lirge number
Gruil hnchens should be opened laiger num-
bers, and then munagement should be en-
trusted to non oflicial organiations ke the
Marwari Rehiet  society, the Ramakinshna
Miuission ete  Large scale fur  price shops
should bhe openud o all drought afle ~ted
arcas  and cheap canic ns shoyud also b2
opened, and voluntary  organis sions should
be inviled to provide oulk to the chiuldien
and alvo distuibute  Bulgar ° food to them

1 conclude with the observation with
which I starteb, namely that West Benzal
should be declared as 4 drought aiea and
the whole problem should be tackled nyt in
any piriisan spirti, but ) would again urge
that com nutecs should be tormed at all
levels from the State level 10 the bl sk level
consisting of members fiom all parties 50
that the problem could be tackled by the
people as a whole and not n any pdartisan
wa

SHRI PRIYA RANJAN DAS MUNSI
(Calcutta South) Really speaking, the
situation in West Bengal as a result of the
recent drought 15 a very pamful one Imme-
diately after the elections on [Ith March,
1972, a progressive democratic Government
under the leadership of the Congress Party
was nstalled 1n West Bengal That Gowt.
started reopening the closed industrees, re-
employmg more than 50,000 members of
the working classes, restoring peace m the
educational campus, n the industrial belt
and in the agricultural field, re-thinking a
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new plan for West Bengal to revitalise West
Bengal and make it Bengal of gold Unfor-
tunately in this hour we are faung a new
crisis the wrisis of drought

Just a ittle  while ago, Shn
Samar Guha was explaining  the
drought, situation i West Bengal
If only he hil taken th: risk of losing

his allowan.zs in Pirliim nt for ten days
and visited thyss places hy cowd huve
placei before you a butter picture of
the dcought situitinn 1n West Bengal

SHRI SAMAR GUHA
there

I had been

SHRI PRIYA RANJAN DAS MUNSI
This drought has not been causcd by the
political parties or at th: motivation of the
Government but 15 on. due to naturil
causes When the Pum: Minutor Sh
mati [ndira Gindhi paid a visit to Caleunta
n connection with some other office  she
curtailed two or three of her 1mnortant
engagements and rushed (v Bankura and
Mudnapur and she assured the Government
as also the penple of West Bengal that all
assistance would be piven to them to fight
the dioaght  The Ministers of the West
B.agal Government right fron Cabinet
raak ty 0 h*r ra1ay ai 2 mairching mto  the
dyr il ing astr cuel commniie s
of ths distriv's 1n ordat ty» rely to the
Governn=1t the actuial requirements  You
will be glad to know thit there1s ny qaes
tion ol polincal prtues here  The common
pcople and even the students in the colleges
and univerities are all co-operiting with
Government 1 the programme tou installa
twn of tube wells or digging of tube wells
and digging of pond, and reconstruction of
ponds here and there  But the crisis 15 so

acute that immnz2diate relief cannot come
immediately
But we have every conhdence that

we shall be able to succeed 1In meeting
tms crisis We necd some financial  assis

tance, for the puipose and we are quite confi
dent and hopeful that the Central Govern-
ment would assist us as much as they could

It has been stated in the press that about
Rs 40 crores would be needed lor the
purpose I personally feel that it will be
much more than that The problem which
we are seeing 1n West Bengal now s that
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the money earmarked for other develop-
menial woiks 1s being spent on fightiag the
drought So the actual assistance for agri-
cultwal development should be given from
the Centre so that inimediately after relief
wo b in the diought aieas 1» Oover, we can
devote our eneigies to the scheduled
programme of agricultmial development 1n
rural areas

Prof Guha
the  pohitical

repeatedly said that all
parties were not mvited

This s not correct  The Chaef
Mininter  had invited all  the people,
particulaily the magor pariies Prof Guha

15 4 lewrred mman and 1 respect him as my
teachot he was also invited by the Cheef
Mini ter a 4 citizen but we cannot anvite
him as a party man because he has no
party 1in Bengal

SHRI PILOO MODY (Godhra) These
diys one.man paities are cnough

SHRT PIRIYA 1L ASTAN DAS MUNSI
I would like to 1ive  aticotiun to the condi-
tion of the poor peasines In Bankura,
Prula and B rbnum [ nne seen with my
own eyus du imi jer sl visuts he  dist-
reased oowde w ! the poasints Poor
boyes fiom peasant fumilles have  been
tushimg to the wities t) bring water We
will be happ v to know that some siXx or
seven days bedure ey bina fiom Calcutta,
Buhampur, haiganj and S i guti hunve been
voluntaridy wo operdane m tihing  water by
losrries for sup ply to the aisiress dreas

Jmmednitely afict rdiet work 1s over,
two or thiee sjeuitic  thinks  have to be
done  Fust free fertihser and fiee seeds
requned by the poor peasants should be
suj plied to them  Ihis cannot be done by
the Siate  Government alone Cential
asst taree 1y Teeded m thus respect, Then
the jcor pesanis in the dJdrought-affected
are1 should te given fiee medical assista-
1wt dhw w o a State scbhpat, tut the
Centril Government should provide the
{ nancial wheiewithal for giving this  assis-
tiree  lor the Baogladesh refugces, the
Cental Government had puichased so many
thigs m Inputa Bungal and Assam hike
tenty, tubcwells vic  Immediately, it should
be asctitamned how much of it was lost and
how much i1s an our possession. Whatever
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[Shri Priva Ranjan Das Munsi]
materials are availabc should be diverted
for the-relief of drought-stricken people so

that this may be an additional relief to
them. '

I do not like to dwell more on this
subject. It is unfortunate that drought
has seriously affected the people. Other-
wise, Bengal was marching progressively
in all fields. The Rural Water supply
Minister, Shri Sattar, himself had promised
to provide within a month tubewells and
other things to ensore a rural water supply
scheme. But as Prof. Guha might have
told you, in certain parts the bureaucracic
redtabe is delaying work. Now Ministers
have been deployed there. We must also
remember that for the last four yecars
Bengal administration and some officials
were under the pressure of
& certian rule. They nre not able to
break themselves free from the old tradition.
So it is the duty of all progressive parties to
join to other and participate in this endeav-
our to put more pressure on the adminis-
tration, gear up the machinery so that they
ultimately do their duty by the people in
dire need.

With these words, I hope that the relief
measures undertaken will succeed in allevid-
ting the distress. The Centre has assured
us help. I do not like to put more pressure
on them. The Prime Minister herself has
promised in clear terms that whatever help
needed by the State Government would be
jiven to mitigate the distress of the people.

Because | have seen with my own eyes
the situation in Bankura and Midnapore.
1 think Prof. Guha should have congratu-
lated the Prime Minister in his speech,
because in spite of her preoccupation, she
had te curtail many things and she per-
sonally paid altention and talked to the
C*iaf Minister at night. She called on the
Chief Minister and the Ministers of the
Cabinet and certain other pcople also do
discuss how we can fight the jssne. I am
quite coufident that immediatély when the
Parllament session is over on the 3Ist of

this month, we shall find in the newspapers.

that effective droulht measures haye been
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taken up vigorously by the Goveroment and
that the drought situation is met like a
challenge of war.

PROF. MADHU DANDAVATE
(Rajapur) : Sir, one clarification from the
hon. Member. I do not want to speak. He
said that nobody was invited to that Com-
mittee, from the Socialist Party, because the
Socialist Party does not exist in West
Bengal. 1 want to koow from him if in
Goa there was any calamity, and an all-
party committee was to be formed, because
from Goa proper not a single legislator has
been elected fiom the Congress Party would
he like the Congress Party to be excluded
from such a Committee 7

SHRI PRIYA RANJAN DAS MUNSI :
1 was not mentioning it in that light. But
Prof. Guha was telling us very clearly that
he was always invited. Unfortunately, Mr.
Dandavate has got no followers in West
Bengal, absolutely. He should encourage
Mr. Guha to raise his party in West
Bengal. What can Mr. Dandavate do
there ? (Interruptions),

SHRI JYOTIRMOY BOSU {(Diamond
Harbour) : Sir, I have heard with rapt
attention the dialogue of a mutual admira-
tion society here. One called the other a
great man. Let us forget about it for the
time being.

I come to the subject. The magnitude
of the miseries that are prevalent in West
Bengal now is astounding. I quote from a
Calcutta paper which says that there has
been a loss of the Aus crop to the tune of
about three lakh tonnes and worth about
Rs. 36 crores ; jute, about 1.5 million bales
worth about Rs. 30 crores, and standing
Baro crop, about 1,038,000 tonnes worth
about Rs. 15 crores. The Baro varlely is
cultivated in a total area of about 1,45,000
acres,

Out of the population of a liitle over
four crores in West Bengal, to our mind,
abouta crore and a half, thatis, more
than a third of the totsl polulation are
vitally affected, and the traditionsl -areas of -
Bankurs, Purulis, Midoapore, Mald- aml
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Birbhum are the worst affected. Last year
they were the worst affected from Hoods.
This year, they are the sufferers from
drought,

There had been numerous starvation
deaths ; in Midnapore alone, six died of
starvation. That has come out in all the
papers. In a place in Midnapore, in Uttar-
bhil, a musllm family died of starvation,
and how pathetic is the narration of the
people of the Uttarbhil village, most of
whom are agricultural labourers, when they
talked about Gulame Katurn Saiffuddin
who had seven children 7 As long as they
could, they fed Gulame and her seven
children. Last year, there was a storm
which demolished their hovel, and the local
young men, although most of them were
unemployed, gave her shelter and food. It
was a different story this year. On one
Sunday in April, there was no food, and
these seven children found their mother dead
in the morning. How pathetic it is ?

It has all happened due to lack of rain-
fall. 1agree. It is Naiture, But during
the last 25 years, the Congress has held
power at the Centre, controlling all the fis-
cal and developmental measures, and for the
last 25 years in West Bengal also—25 years

minus 22 months—ihe Congress has held power,
Let us see, however, what they have been
able to do. The share of West Bengal in the
rural works programme is as follows, This
is in reply to a question of mine—4454, of
1st May, 1972, which says—outlay sanctioned
for 1970-71, 1971-72 asustance, disbursement
actual expenditure, etc, Andhra Pradesh,
Rs. 2.84 crores; Gujarat, Rs. 3.30 crores;
Maharashtra, Rs. 1.32 crores; Mysore,
Rs. 1.81 crores; Rajasthan, Rs. 2.22 crores.
Fer Waest Bengal the figure 1s Rs 0.34 crorus
wonderful, it tops the list. Now, | come to
the actual expenditure. Andhra Pradesh
Rs. 3.90 crores, Maharashira Rs. 4,23 crores
(total for a few years) and West Bengal,
Rs. 0.10 crores. Take another issue the
agricultural refinance rorporation, whose job
it is to cncourags minor irrigation to fight
drought, waler scarcity or scarcity for drink-
ing water, Let us see the wonderful perfor-
mance of the two Governments functioning
together. The statemtent here shows the
total pumber of schemes, total financial
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assistance and the total commitment of the
corporatian, and the number of schemes
fully implemented. The figure for Andhra
is 74, for Gujarat 39, for Haryana 17, for
Maharashtra 38, for Mysore 85, for Punjab
29 and for West Bengal 06. This is what
you have been able to do in 25 years and
yet they are waxing elagquent.

17 hus.

SHRI M. RAM GOPAL REDDY
(Nizamabad) : Hear, hear.

MR. CHAIRMAN :
‘hear hear” in this House,

None should say

SHRI
Sorry Su.

M. RAM GOPAL REDDY :

SHRI JYOTIRMOY BOSU: Mr. Reddy
is a good man in bad company,

SHRI PILOO MODY : What is wrong
nit? Prof. Ranga did it 20 times a day
and |1 follow my teader, not yours.

SHRI ATAL BI(HARI VYAJPAYEE
(Gwalior) : What about ‘shame, shame’
then ?

SHRI JYOTIRMOY BOSU : 1 come
to small irrigation projects, Here is a state-
ment showing additional area bencfited by
minor irrigation works in lakh hertares du-
ring 1968.69 to 1970-7i, 1 shall give
one or two figures: for Bihar, 3.25; for
Gujarat 2.36, for Maharashtra 3.44 that is
your State, for Punjab 3.09 for U.P, 14.43
and for West Bengal 1.53. Agamn, it tops
the list This 1s what you have bzen able to
do in 25 years,

I shall now quote from the report of the
national water supply and saniation
schemes. [Itsays:

“The environmental hygienic committes
estimated that roughly 606 per cent of
the urban towns in India had water
supplies which served & i5 per cent of
the total population or 48.5 per cent of
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the uiban population  Supplies were
derigned to give two to fo ty gallons ot
water per head per day In all 23 cities
and 12 other towns were partiaily seived
.Although a decade has passed, those
conditions do not seem to have changed
significantly™, That i1s the position and
still you are waxing elojuent

I come to the annual plan Mr Subra-
maniam 18 here and [ am very fortunate that
he would hear these thinz, and try to see
himself in front of a mirror It says
“despite increasing attention pad by the
State and Central Governmnnts, greter
cffort 15 necessary 1 18 estimstod  that out
of a total of 5 67 lakhs of wvillaze® d> not
lose sight of the figure ol the prohien v -
ges  *‘90656 villages have scarcity of drink
mg water , they have no assu ed surce ot
drinking water within a disrarez of »w mile
or fifty feet below ground level 43,467
villages lie 1in Chhlein  epelimi.  ares
3,184 willages are in guinea wryrm mlowe i
arey, 24,778 willages with othat hzaith prob
lems due to excessive chlnde and  salionv
They have museiably failed they have miser-
ably neglected ani thyy have creae! more
regional imbalances in the matter ot growth
in the rural areas thaa anybody else could
have possibly done

I want to say oncmye thnz 1hs
developmenr of srrigrion vy erul il
utilisation  From 1950<71 1o %8 62  the
ultimate potential crer el and walisativn of
potential created o regard > s1 i @ water,
majy, meium ari mno w60 4 11l (S
The ground wateg: i1y v *2 th: tanying
had been far below, of waat they coald
have dane I only waxr 1o siy that the
drought that 15 taking a hany il in Weat
Bengal m e ms of hic moauy axl the
peoples’ hiving conlitisn s an really min
made But the man coull hwe ewuly
prevented it, had he bien sr'rinas about it
during the last 25 years and 1tried t> bluff
the country [ want to say that nsw they
should go through the procuss of pariica
tion ; they shoald cons forward with 4
heavy hand in the se9s2 thit thsy should
come out hbaally and they should
do remussion of land  reveasr free
ration should S¢ provided and all othir
relief measures should be taken and after all

MAY 2% 1972

West Bengal (Dis) 260

this performance of West Bengal in the
matter of rural growth, 1ural water supply,
rural wriigation, the State should be declared
as a backward State and all the benefits that
are due to a back-ward State should be
given to West Bengal Thank you

MR CHAIRMAN : Shn
Hansda

Subodit

SHRI SUBODH HANSDA (Midnanore)
M: Chairmin, Sir, while opening the Jebate,
Shri Samar Guha has given a very dloguent
sve.ch and have accused the Go e-nn*it of
West Bengal for not taking propsr caie

reguding the diought conditions Buat he
shoutd hn>w that the Governmer  of West
Bengil has alieady taken care of th: suas

uon nd they have completely exhuste i the
budze. anl have asked the Goveramzie of
Indis for nearly Ry 4 crores and 1 think he
snoJld tike nyie of the and | thiik he s
notthe oy poblic representatn ¥ thin
House who has taken care of this suuitn,
but thete are other Members als » why have
alre1dy taken nywe of this and th v hive
asked ths ¢ vernmeat 1o take prope care of
the situation

Sir, this drought 18 undoubtedly an un-
pre.e fented drought and this has affected the
large areas, particularly, border areas of
West Bongil, 1e, near the Chhyta Nagnur
Platcau I had been to these plices and [
have seen ail tanks and ponds have dned
up  The tubewells and the wells that have
been sunk, have also dried up and the peiple
are running from one place to anothe- to get
a bucket of water  People have Lo run two
or thre: mules to gt warer for drinking
parpses {1 4s a very seriods Sitnition that
has ariszn ani I think the Goveinnant have
1aken natie of thes and the Govsrnunt
have ordered to uink tabs-wells 1n all thess
areas

Tha problem 18 very acute in the Tribal
areas As you know most of the Tnbal
villages are scattered willages and 609 of
the villages are only covered by iubewells
and wells and the remaining 30 to 409, are
not yet to be covered by this programme. All
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these people are very badly affected and [
think the Gvernment will take care of these
viiages and special machinery should be sst-
up for this purpose to see that they could be
provided with tubewells or drinking water
facilities

Sir, of course, Crovernment have tried
s best o provide thum with the drinking
water facilities, but with the himited Tunds
they have not been able to complets the
whole scheme  TIn that respect, T would re
ques! the Centre to come forward so that the
Government of West Beneal can dug wells
and put up more tubewells in those wvillages
On the one side, people are not getung
dumkine water , on the other side, cattle
wealth in thousani, are facine starvation
and they are not getting pond waler to
drink  Most of the uelds are dried up,
except for one or two green hiclds hue and
there  The reports ate that of thae v no
ram, a vers s¢r ous situation will dovelop

West Bengal entered into the green
1evolution a few years ago and the area of
culvvanon has been doubled this vear But
unfoi tunately due to drought, most ot the
paddy has dricd up  All standwg crops
are now dried up  We have lost the most
important paddy—the bore paddy We
have also lost the jute erop and the ous
paddy By this p oeess, West Bengal s
losing nearly Rs 80 crores  Last year we

had very heavy floods This year we are
having drought Thrse two things have
created & very <senous situation  Piices

are going up  Rice was scliing at Re |
last month ; now u has gone up by
50 percent If we are to tackle the

situation and save people from siariation,
Government should open cheap ration
shops throughout the State In raton
shops, there 1s & classification—A Class,
B Class, C Class, and D Class. In these
circumatances, | do not think there should
be any classification for distribution ot
rauons, There are very limied number of
ration shops 1n the whole Siate 1 request
that more ration shops should be opened
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and all the peoplc n the cntie State should
be covered

Apart fiom loss of crops, i the mofussil
areas, people have no work and they have
started starving Government i trying to give
some help through T R schemes, but the
Government funds are ulready exhausted
fhe Prime Mumister made a dash to
Midnapmc, Purulia and Baunkura and she
has scen with her own cves how people are

cating herb  sal weeds and mohua flowers This
15 a serwows situaton  Unless Government
comes forward to croate jobs or open some
relief woks, 60 per «uent of the total
populatt n might go on stary thon

17 14 hrs

[SHRI k N TIWARY in the Chuir)

The suuation 15 very  serous and
Government shoald 1ike it verv  serjously.
The West Bengal Government has  deputed
iy ministers to alf the distric's to look after
the works taken ap by the Gosver wnent
It has been calkula ed that to save West
Bengal from this suuition, West Beneal
requires more than Rs 4) wores | am
sure the Central Gone nment will comply
with this request and gne mde money for
taking un development wo ks In such a
syuation, the Giove nment hiv tahen up a
number of T R schemes, bur all these
schemes huve not had anv  far-reaching
effect  Schemes hike weigition, roads, deep
tube wells, et which have a far-reachiog
eflect should be taken up there | hope
the Government will  think over  ths
matter

MR. CHAIRMAN How much time
does the Minster like to have ?
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THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P SHINDE) * Twenty
minutes,

SHRI INDRAJIT GUPTA (Alipore)

Mr Chairman, this drought 1s yet another
major calamity which has afflicted this un-
fortunate State of West Bengal 1 do not
wish to go into the detailed description of
the misery of the people in the affected
districts—there are plenty of accounts
appearing every day in the daily press—but
it 1s certainly an wronical thing that manv of
the areas 1n my State, which were claiming
to be centres of the Green Revolution, have
been turned by this diought nto barren red
soil  And this only proves once again, if
1 may say so with all respect and all defer-
ence, to scientists, technologists, agricultural
experts and Mumsters, this does reveal once
again how precarious sull 1s the bave of
this Green Revolution and how far we are
still dependent on the vagaries of the mon-
soon and on the weather God Some of
these districts themselves were making good-
progress obviously under the techniques of
the Green Revolution But if one goes
through and sees what 13 happening there,
the economy 1s shittered and there is the
greatest raun 1n at least six districts of that
State The accounts which have a>peared
mn the press are harrowing and I do not
wish to dwell on ti1em much

The scarcity of drinking water 15 not
somethung which 1s new n the willages. It
not only a question of remote rural areas
I hope the Minster 1s aware of the fact that
there are village areas within 8 or 10 mules
of Calcutta city where wvillage women have
to walk six miles from therr homes to fetch
drinking water During the recent elections
1 have seen 1n one area, which falls within
the area which 1s called the industrial suburb
of greater Calcutta, where there are some
villages on the fringes, that women have to
walk every day four or five nules from their
homes to get drinking water This 18 the
condition so near such a big metropolst
thrs 18 the degree of neglect which has been
there for yoars together, J am not blaming
any party; there 13 no point i it now. 1 am
would say that the city dwellers like mo and

MAY 23, 1972

West Bengal (Diz ) 264

you are nsible for it, in the long run,
all ourmmcs and our attention and every-
thing has bd¢o given mamnly te improving
the lot of aity Jo. But I think itisa
shame that withln mx miles of Calcutta city
~omen have to walk five miles to fetch
drinking water  Neither the Congrees
Government, nor the UF Government nor
any other government has been able to solve
this problem

The conditions m thess hall a dozen
districts are infinitely worse There are
pictures published 1n the press which you
may have seen In Puruhia dis rict 1a the
rallway junction where water s stored for
the exclusive use of the locomolne engine
boilers, that water 13 being carricd away by
the people in pots on their heais bz aiss
there 1s no other water available anywhere,
and this has led to some sort of fracas
also between the loco staff and the publi
The staff say * this wa'er 15 meant for the
engine’ anld ths peaple say *“*wherc arc we
to collect watei if we do not take thus
water” This 18 ging on every diy

Now it 1s said that 17,000 tudwelly are
out of order Thase 17,03) tabzwzlls hive
not gone out of ordsr overmght  That 1§
comuynsenss Hare alo whan w2 have
good ramfall, whan thare 1s sutfizi21 nagural
water supply, nobody bothers to chak up
and see what 18 the condition of thsi» tuh:
wells Now, when an acute drouzht cradi-
ton has coms, it 1w suddenly discovered
that 17,000 tubewells are not in workiog
order If I may say so, ths tubswalls raket,
if 1 may call it & racket, has become quite
a big scandal n the rural countryside of
West Bengal Many people are involved in
this, including contiactiors, who are known
to use sub standard materal including rusty
old pipes in the construction of these tube-
wells and they have not been sunk to the
mimmum depth required to get water Now
it is found that most of these tubewells which
are out of order just were not sunk deep
enough and so they could not reach the
water level We talk a lot about bureau-
cracy. 1 was in Calcutta the other day. I
was horrified to hear that the rules and
regulations of the Government is such that,
unjcas the Sub-Assistant Eogioser gives hus
sanction and cortifies, 0o tubewell canbe
sunk anywhere, Some material is being sent
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to the distressed areas. Some transport is
being comandesred and some drilling rigs
and some machinery are being sent. I was
trld that in places like Midnapore and
Bankura, this material is lying at site, It is
not being used because the Sub-Assistant
Engineer's sanction is not forthcoming or
the man is not available. There are not
enough people of this category. Thisis a
strange thing. This is a small matter, but
it is holding up even the construction of
new tube wells, The mere fact 1 do not
know how Mr. Piloo Mody is familiar with
these arcas—that so many Ministers are
running round, while it is certainly welcome
I think, it is also a sad commentary on the
state of the actual administration. It should
not require it. For sinking of tube wells, 1t
should not be necessary that all the Ministers
and Deputy Ministers should go running
round in the districts. One of the reasons
is that the basic administative apparatus and
the procedures are really not at all commen-
surate to tackle this kind of situation.

Here, there is a report in a Calcutta
pewspaper which says as follows. T will
just quote a few lines. This is from the
Hindustan Standard of yesterday.

“Human misery has bsen aggravated by
the wanton negligence of the Rural
Water supply division of the Public
Health Engineering Department entru-
sted with the job of sinking wells. Most
of the wells are without water as they
were far short of the requisite depth.
MLAs in some arcas of Bankura district
have even complained that the local
people had been hood-winked by the
Depariment and most of the wells were
crumbling down.”

*‘When material is being collected to be
sent to thess areas for digging of new
tube wells, cement is extremely in short
supply".

Comsant, of courss, might hiive bea coradred
by soms of Mr. Pilos Mody's friends,

mr

SHRI PILOO MODY : We have no
frinda,
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SHRI INDRAJIT GUPTA : Trucks are
not available. 1 would like to know what
has happened to all the truckst both indi-
gencous and foreign, which were brought
here a few months ago and mobilised in
Calcutta and round-about at the time of
transporting the Bangla Desh refugees and
relief supphes for the refugee camps. I do
nol know where all these trucks have gone,
Obviously, they cannot be used for purposes
of Bangla Desh refugees. Why cannot they
be comandeered 7. ¢ Some people™ this is
what the paper goes on to say, “in the
South Eastern Railways are making capital
out of this human tragedy demaading Rs.
400 for the sanction of a wagon carrying
cement to the scarcity areas™,

I am just mentioning these points be-
cause this has to be looked into. After all,
Railways is a central subject and whatever
decisions are taken either here or by the
Government of West Bengal, the point is
that whether the implementation will be
carried out properly or not ? Whether
this  bureaucracy and these burcau-
cratic  afficials and procedures are
not going to act as an impediment to the
relief work 1o be carried out ona war
footing. This is the phrase which !s being
used often that everything should be done
on a war footing.

I just want 1o make a few suggestions.
The extent of gratuitous relief, test relief t hat
has been announced sc far, is estimated tobe
of the extent of 2.5 per cent. This we con-
sider to be hopelessly inadequate and the
level should be raised to cover at least 10
per cent of the people who are affected. 1
think, this I should say in all honesty that
when similar drought conditions had over-
taken some districts, three or four years
ago, when the U. F. Ministry was in power,
it is a fact that they have sanctioned an
adequate level of reliel to cover 10 per
cent. But just now, upto the present, the
State Government has only sanctioned 2.5
percent. Perbaps, it is because they are
waiting to get more assurances from the
Centre on the quantum of assistance that
will be forthcoming. 1 do not know

Now that a Central teath has protably
already gone there to make an on-the-gpot
assessment.—I do not know whether it hag

already gone or is proposing to go—in any
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case I hope the Central Government will
not be at all hesitant  or muserly in coming
forward with 1ts assistance and will not used
its formuli 1brut muching grant The Siate
has got verv slender resiu ces A Ssate
which 15 bein; ficed n suc wssive years with
floods and Bansladesh <1 sis a1l now with
drought may not be able to frrm its own
resources moh hise a vey 1 luge amduut
of funds £y thi pupre If thit 8 lo b

used 1 v virdat w Fre 0o ling mach g
grant the tyal anry thitd sm s avula
ble miy b absol uely naie juate ¢ up

with the ¢risis | hoye the C ntral Govern
ment will r se above redtapism of procedures
and really come torward to give geperous
assistance on the scale on which 1t 1s required
and e.timated by the State Government

Other hon Members have already said
that 1t should be dcclared a drought arca
That, 1 think 1 essenual The army s al
ready being used on a hmited scale to pro-
vide transport and to transpoit materials to
certain areas If necessary it will have to
be done on a bigger scale if other transport
15 not available

Of course, tne reymission of laid reve
nue and so on dnd coordinating the relicf
work 1n such a2 way that it 18 not meant only
for a short term purpese but can be dove-
taled wnto a long term scheme of irrigation
and so on should be taken up

What I mcan 1s that though it 1s the pri-
mary responsibility of the State Government,
the Central Government must be interested
to see that whatever money 18 provided 18
used to the most advantageous purpose and
1s invested 1n such & way that it will not
only be put to the best purpose but will also
help long-term needs  Therefore, I suggest
that there should be some sort of a jomnt
team of Central Government and State
Government representatives which will work
the whole thing out on an emergency basis
and cairy it out on a war footing,

We werc told the other day, here, that
a cell of the Home Munuistry which 18 Jocated
in West Bengal i1s not meant enly for pur-
poses of doing police duties but that, actua-
Ily, it combines in tseif all the funcions
which may be neaessary for the develop
ment and stability of West Bengal If that
is so, at thix momeznt, when there Is suth a
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direcri91s 1n the State, that cell of the Home
Ministry can also be mobilised for this pur-
pose so that you are kept properly informed
and you can bs na position to assist the
situation very quickly and without any dely
in giving generous assuistance on the scale
on which 1t 1s required

Fmally, I would only oncc again make
a plea that although the admnistration there
b.longs to the Srate Gyvernment, the Cen
tre will alewse tiv to a least supervse and
impress upon then that this kind of adm
nistra'ive stiucture, when some sub Assistant
Engineer, becomes the deciding factor, 18
not therte I find, in one place, a sugges-
tion has been made to the Government that
more sub Assistant Enginoers should be re
cruited  According to the rules, without
his sanction, no tubewc!l can be sunk any
where  So, somethiag must be done

Then, there are serious allegations made
in the press about the behaviour of certain
railway officials or about the Rural Water
Supply Division of the Public Health Fngi
neering Department and these should be
looked into and stern steps should be taken
to see that no bureaucratic redtape stands
1 the way of bringing succour to the suffer-
ing people of West Bengal

*SHRI § N SINGH DEO (Bankura)
Mr Chairman, Sir, 1 am thakful to you
for the opportunity you have given to me
to speak on drought situation that i1s prevai-
Iing in the State of West Bengal The
State of West Bengal s passing through a
dreadful situation and the people there
ate experiencing & lot of hardship for the
drought conditions It 18 not possible
for the State Government to tackle the
situation all by themselves and 1t can only
be done if the Central Government comes
forward to give adequate assistance to the
State m the matter I would therefore
requeste the Government through you, Sir,
that the team of experts which the Govern-
ment 1s contemplating to send to the State
shonld be sent at an enrly date and the
Gavernment should also ensure that relief
and other assistance made available to the
State Government for thit  purpose s
adequate 1o meet the situation and all these
things reach the State in time

e

¥The origmnal speech was deliversd i Bengall,
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Many hon. M:nYers hive already
spoken about the drought situatioy in West
Bengal in genzral and therefore [ would
like to say something particulirly about
the situation prevailing in Purulia, Banhkura
and Midnapore districts and the sad phight
of the people there. Sir, the enlire region
is suffering from water scarcity, The pand.,
well etc., have all dried up and peonle hwve
to treck miles after mules to fetch waicr.
The water level has goae down and esn
when fresh wells are dug water s ¥
available and the suffzrings of the prople
have apgravaied mmmensely for wiit of
drinking water, The cultivators too have
suffered a lot for want of wawr. [Ine
standing crop particularly the Boropaldy
has dried up in the field, Jute and other
crops have met with similar fate. Sir, ths
time at my disposal being very limited, I
would not be able to dilate oo the phghts
of the people further. The Government
have undertaken test relief anl gratwt»s
relief work and they have also unde tqken
other mcasures to  deal with the sunation
but I think that it is not adeguatz. The
hon. Prime Munister has personally visited
Purulia, Banknra and Midnapore districts
and she has seen for herself the phght of
the people and heard from them therr
agonies and grievances. The time being
very short, T would like to make some
suggestions through you, Sir. The three
districts of Purulia, Bankura and Mudnapur
have a number of small rivers and rivulets
and if bunds are constructed over these
rivers, then we can have reservoirs there
which can supply water to all the three
districts both for the purpose of drinking
as also for cultivation throughout the
whole year. Secondly we have (o augment
the supply of electricity to these rural areas
and once the eleotricity is available. we
would be able to divert water from one
place to another according to the needs of
the different regions and also it would help
improve the State of agrieulture of these
regions. Thirdly the people of these regions
are very poor and therefore, I would urge
upon the Covernment to set up small,
medium and large scale industries in Purulia
Bankura and Midnapur so that it may
offer some permanent source of employment
to the people and with these words, Sir, 1
conctude my speech,

SHRI B. K. DASCHOWDHURY
§Cooch.Behar) : Hon. Members have illus-
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trated their viewpoints regarding the drought
situation in West Bengal. But, before I say
a few words, 1 would lke to say
the mover uf the resolunon explained the
drought suaton in West Bengal in a
fashion to sut his polincal ends than to
give the real h+w'its to the Tacted and the
diought-stiweksy sele of Wesl  Bengal.
He has prwe so tar even 1o oriticise the
present  Wost mizil Government, a
Governmal which h o he'n takineg so much
of traablz o the lot f:a wozks 10 go
round the cwnitry side and 15> see to what
extend the h:lp coruld bz gnen to these
drought-stricken  p2aple ., ..(Inferruptions)
well, vou should have i1cad the paper
properly  Even whan the Ministers are
taking thzir responsibilities, shouldering their
responsibilities and sitting just at thawr desks
at the dead of night ta'unz decisions and
instructing the offwcials to carry out the
measures, they ate criticised, Sir this 8
not the necmon to crticise This s the
ocuastIn Lo see as (o haw ve widl bz n a
postin to mimimuse this haman musery.

Before 1 go to make any other sugges-
tions and to put it to the Government on
that lme firstly, 1 would request the
Government to have a proper inquiry into
the canses of this drought and why ? Like
wise in 3 rotational manner, why we get
this drought situation from time to time ?
It has been well expressed in the news
paper that few years ago there was a similar
situation, Sometimes drought and some.
times floods and in a rotational manner we
people become cffected almost each and
every year, Sometimes it is  political
pressure and sometimes it is political inter.
ference and sometimes by social interference
and sometimes by natural intciference. So
it is indeed a fact that this situation has
been taking ploce as a matter of rotation
only because we have not taken in the past
so much of care as how 10 avert such
situations. It has, alicady been stated in
the various papers that the prime reasons
for this major drought situation i West
Bengal are that the hydrological science
has not been consulied, and hydrological
science has not been given any quarter,

Now, the Cuntral Government hag
already instructed the Statc Government to
have a sort of hybiid paddy cultivation and
the bon. Minister expressed his hope that
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the rate at which it has been progressing in
the matier of this hyb 14 variety »f paidy
cultivation n the nzar furnis Wast Bigzal
will become a surplus State n respast of
paddy and rice

It has b2en s ated by ce t1n scien s,
those wh> are wikng n this line and
growing thess naw that these hybnd
varietizs of paddv that are being sown n
West B:ngal rejuire huze a n>unt of unier
ground water and thut his bzen stated as
one of the reasons for this drought I it s
really so if on a proper inquiry you com:
to this conclusion thit this 15 o1e of ths
reasons as to why w2 find that ev:n n a
standard depth well we d» not havs this
water and 1 a tubs well of a standard
depth of 200 or 300 water 1s not available,
then 1t means the underground water seems
to have receded far and far bzlow 8o, [
would request the Government to consider
that aspect also and see 1f 1t 1s a fact that
only because West Bengal 1s just trying to
have the vanety of hybnd cultivation 1n
respect of paddy and wheat that this under-
ground water level has been going down
and down 1n course of time

In the matter of drought situation,
almost all the Districts of West Bengal, have
been affected No doubt, m Wast Bengal we
have enough water But what d> we find ?
In one portion we find there is drought
condition and 1n another prction we find
flood Even in one district thare s drought
and flood condition, for exam»sle, in
Cooch Behar District one particular Sub-
Diwvision Makhligany 13 badly affected as
badly as Midnapore, Purulia Bankura
Nadia and other Districts  In som® other
Districts of North Bengal also, though we
bave reports that there had been some
showers and showers to such an extent that
it rained incessantly for 2.3 days together
Even then we have noticed in the press
statement that in certain areas 13 a drought
condition 1 would urge upon this Govern-
ment to consider this matter, what really
are the reasons for this drought If we fesl
some alacrity we can certainly do it, but if
we feel ourselves that we have nothing to
do only because it 15 a natural problem, we
will nol be able to solve the problen
Today, with the help of the technological
advance and the scientific development, we
gre in & posiion to cantral such natucad
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phenomenon to our benefit as far as

powible

In the matter of relief I would urge
this Government to see to what extent this
relief can be given to the State Government
Not only relief should bas given [t should
be declared on a war fooung  The State
Government machinery must be given all
assistance and 1f necessary some of the
officials and engineers of the Centre may go
and help the State machinery to ensure that
all relief works taken thareby get imple
mented as early as possible

Last point, Sir, Because of this drought,
no doubt there 15 a huge loss which has not
yet been accounted for, may be Rs 80
crores or Ry 100 crores or Rs 150 crores
And the poor people, the people in the
country side the rural people, those who
depend upon agricultural production, for
ons season have been completely dried up
and nothing 13 left in thewr hands | want
to know whether these people will be given
fertilisers, whether these people will be given
improved seeds, free of cost, so that in the
coming senson they may have some form of
benefit to cultivate ther products and
manage thewr own aflairs

With these words, Sir, I request once
again that the Centre should think it very
seriously and take up a'l measures to see
that all those measures are implemented as
early as possible Thank you

SHRI CHINTAMANI PANIGRAHI
(Bhubaneswar) I am one with the friends
from West Bengal who have spoken about
the present drought situation there and the
sufferings of the people and I support the
demand that our friends have made to mest
the present difficult situation n West Ben-
gal Midnapore 18 n the border of owr
State The sufferings of the people w.
well-known. There are various suggestion
that hon Members bave made before the
hon Minister that the Government should
provide immedste gratmtius relief and take
steps for sinking of tube wells and provide
drinking water to these villages  These are,
1 hope, immedte mensures which can be
taken in hand at once 1 am happy that
the West Bengal Government has taken up
this problem now very seriously and they
have mvited the atteation of the Primg
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Minister and the Government of India to
the need for quick and immediate relief, to
give as much help as possible to meet the
unprecedented crisis. There is also the
same difficult situation in Orissa.

The hon, Minister has made a statement
about 3 or 4 days ago in this House about
drought conditions in West Bengal, Orissa,
Rajasthan and part of Bihar. Millions of
people are suffering like this. In Orissa
for the last 8 months there is no ran. There
is the Khurda Notified Arca Council, where
there 1s a population of 10,000 and for the
last 15 days there is no water at all. All the
sources of water in the villages of Orissa
have deried up; even water flowing in the
river has dried up. Even tanks nave dried
up. There is no rain for all these days, It
is a Terrible problem. In the Khurda Noti-
fied Area, the wells have dried up. There
is no piped water supply arrangemcnts. At
least four to five tankers could have been
made available for bringing drinking water
from other places and supplying to the peo-
ple. Due to this scaicity of watcr about 7
to 8 people have now died there because of
gastroenteritis and other reasons and this is
a very serioos problem. Wherever drought
conditions prevail, the minimum you should
do, is that you should provide immediate
drinking water to the people affected. This
is something about which the Government
should really get worried and do something
about it; Ican go a httle further and say
that the Govt. should be ashamed of it.
Afrer all these years, after so many schemes
and so much of investment that we have
made we have been able to supply even
drinking water to millions of people, with "3‘
result that they do mnot have even drinking
water if the rain fails. I think that thisis a
very serious matter.

The Government of India are sending a
team to West Bengal. So far as Orissa is
concernied, I think that the second team
which went there visited only the cyclone-
affected areas. So far as the drought-affected
areas of Orissa are concerned, the State
Governmeat has already written to the Centre
to send a team, and I think that the same
team which visits West Bengal could also
vitit Oriua and sde these drought-affected
areas where the people do not get any water
to drink dud where (he villagers are without
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any work because there is no rain and the
agricultural operations cannot start.

This is the position in the area bordering
Midnapur and also the Puri district, and in
fact all over the State the sams situation is
prevailing.  First, there were floods, then
there was cyclone and then there was
drought. It is really a chronic disease which
is afflicting the State.

I would submit that this requires a co-
ordinated effort from on the Planning Com-
mission, the Minister of Agriculture and the
other Ministers concerned. In spite of the
planning that we are doing in the Irrigation
Ministry and the planning in the Agriculture
Ministry and in the Planning Commission
for the last twenty-five years, how is it only
I5 to 20 per cent of the population has been
touched so far as drinking water supply and
irrigation are concerned 7 Why shouid there
not be a coordinated effort in order to find
out how much money is required to be
invested so that at least in the next two or
three years, we shall have solved this problem
of drinking water supply in all the villages.
Out of five lakh villages, | am told that there
are still about 96,000 villages which are
without drinking water supply. What
efforts are being made to provide the people
in those villages with drinking water 7 Rs, 20
to 30 crores should be invesied here and
now for this purpose. Since the Planning
Minister is here. I would like to ask why
this should not be taken up as a challenge
so that in the next two or three years we
shall have solved this first and rudimentary
problem. Let us not talk of socialism and
other things, but let as resolve to provide
drinking water to these 96,000 villages which
are at present devoid of it.

It is @ very serious situation which we
are facing. I congratulate my hon. friends
from West Bengal who have raised this
discussion and brought to the notice of the
House the sufferings of the people of West
Bengal on account of drought as aiso the
sufferings of the people of the other drought.
affocted States. 1 hope the Planning Minis.
ter, the Minister of Foad and Agricultyre
will try to see and find & way out 1o solve
this immediate problom before the counicy,
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SHRI SHYAM SUNDER MOHAPA-
TRA (Balasore) : I come from the border
area of west Bangal and Orissa and I know
the sad plight of the people of Midnapur

district. It is a matter of great regret that after

80 many years of DVC, we are sull secing
the suffering of the people of the Burdwan
district. When Mr. Voordvin, the American

engineer planned the NPVC, he thought that
by the right bank mam canal which came
from the Durgapur barrage, atleast 10 lakhs
acres of land would be irrigated and for all
times to come, flood and drought would no
more be a menace to the people of Burdwan

It is unfortunate that 1n 1972 the people of
‘Burdwan are still in distress,

While speaking about Midnapur, aod
about the North Balasore area adjoining
Midnapur, 1 would like to bring to the notice
of the Planning Minister who 1s fortunately
here that there was a plan for having a
multipurpose project over the Subarnarekha
river Dr. K.L Rao thought that there
might be a DVC like plan as far as thws
river was concerned, so that we could have
dsms, reservorrs and canals which would
irrigate lands and for a long time to come,
the people will no more be under the distress
of famine and drought. Unfortunately, if
the Government of India de not move
forward, this programame will not be included
in the Fifth Five Year Plan

The other day, I was talking to Dr.
K. L Rao and he said that investigation was
in progress as far as the Government of
Bihar and the Goverament of Orissa were
concerned. If that comes into being, there
would be a big reservoir near Midnapur
district and there will be canals to irrigawe
lands not only in Midnapur but also those
in North Balasore and probably drought will
no more be a nightmare for the people of
Midnapur district.

All of us thought that during the Gandhs
Jayanti Centenary year, every village in
India would have at least drinking water
facilities, If at the end of May, 1972, there
are villages, thousands of them, in [ndia
where the people do not get drinking water
and they have to depend upon small ponds,
it is & matter of shame not only for us, the
Members of Lok Sabha but for all the peaple
outside as well,
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To fight the menace of drought or flood,
commission after commumsion has a sat and
gone into the matter., They have said that
there should be deep tubewslls and shallow
tubewells sunk and there should be medium
type of irrigation works and so on. If
Government take up these schemes on a
war footing and spend a sizeable chunk of
money on them, in a few years with co-
ordinated effort between ths Central and
State Governments, we could have water
supply ensured to every village in the
country.

Here I wish to bring one thing to
notice, to which Shri Indrajit Gupta
also referred. The contractors enga-
ged for boring the tubewells do not do
therr work properly with the result that
after a few months or a year, the tubewells
go out of order and again the same amount
of money has to be spent on them. In
this way a few crores of rupees are lost. I
would request the Planning Minister and the
Agriculture Minister to caution State Gov-
ernments that they should either do 1t depart-
mentally or have strict wvigilance on the
contractors engaged to do this work and the
bills should not be paid unless the wells are
checked and certified by the engineers,

Today it is not only Bengal which ism
distress. The duistress of Bengal has focus-
sed the attention to the situation in the
entire country. There 1s famine condition
in Poona where 2029 villages have been hit.
In Orissa, more than {0 nullion people are
drought-affected. In Bihar, which is your
area, large tracts of land are drought-stri-
cken, Soit is the duty of the Miaister
concerned to take it up at the national level
so that it can be tackled on that basis. This
menace should be tackied on a war fooung
so that it does not descend upon us again
all of a sudden, If this is done, during the
Fifth Plan period we could have our plan-
ning in such a way that flood, cyclone or
drought constitute no more a menace (o the
people of India.

o ey st (arer): erafE A,
ot A fr o qEeiwd ot ¥ gw
fewn 9 @wd gg ofewsdt §m@ A g
atere # arlts o v oy g & feuftr
w1 gt gk ¥ fag W Qv we
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YA et @Y TR T
FTETT T Y FaTa §, TEAT wiar 6 I
wifg 1 Afe vt 7 W AR from
o e < At v —wR W )
71 ¥ & g Wi g, ¥ e g e
Fx gL AT ST TEH F 4} %
aar fear ? w7 g9 & for w  wifey,
wrRrchersmdy Arorar 7f aArg a1 wwd
o oifr g T@ A & wi-f ® R,
et W q@Ad w1 gwwar fear a@r
wwar s Ik foar wrf afm waw sory
T | IT F W & AT AR U &, wfE
2 & wiEd A W, Wk AT YA d
weg fi—w ¥ wfew g w aw o
A% & awdl | & G X AMAT WA
g fs moft as 7@ a7% wif gofeey 2w
¥t 7EY 5 A7 T 7Y e A A
garg m{—fagd 25 grel # ¥w & wreT—
afs swre, ewd WX g A IF q
Al

T & A F AgT TP g T §—
freargy, gxfmar, frogfe oix aiger &
A g Y feafr ¢, so% ¥ ¥ qum
Aty qTEl A ST AT wE 8w
fak q1: IaaT IWW FH & g3 W
e wag A A wigar, e ¥ qg
FEAT AT § AW & 9 Wq wAa,
fagic Wt §o oot Ry & Wit ¥ W
qx W feafir § ok 7 ol & o
o gg & 1 T & ooft a5 A
wrd ¥ o F9% A1 Y9 AT AT | QW
¥ ¥ @ ¥ o) qag W 8, feer
war AR goery ¥ Wiy, Se @
TGW BW AT H AAT dw GO A
& &) ud & s g & oW
arr & wgr wigen s grez, www, o
o ¥ fag dorr wwt §, Fw o
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waar faar ara § Fawr awhfaw srod
¥ Iraw A g wifgg 1 ¥ oWy i
g T1fge A 9w gOerd w1 s
AT wifge 5 fov @ § wies aressat
¥ mgr % g faar iy | s sl
¥ Sawr geear af fear amw wifgg
oL T & §9 fawl ¥, arawe  www
¥ quar fax & OF qrer goTeT § v
AT F0q S0 waf & AAF o
gweqr waraT d5gT wat ¥ wel o o
¢ 1 3 A woft $AT FIET w1 aAw
T 91, I 0F DoAar i A f
afe e #r§ o awwar 7 s
w¥ ot gt & @ o 5-6 W g M
® qrl & ol s qgAT § ) W@ o Awe
AR g ¥ FOT T RIT gL
g T & 1 A K A T ST %@ W
faeraT wwgar § Aie Ay wRar g ad
Wt ¥fe wepi 2w ¥ fog, & & w%
gR, swrte &R wEwd ¥ wfaal o
H 7 A, Wh fog wwer s wF w1k
wi{ v gud fag aa

ot mww fonre it () : ewnfer
oft, ofeaw e & g W feafir waiwe
81 @ g # o fawre oftww dmwe &
W A oA Frag & syl
& § e & e s wigm o
AT AT ToF Y W A ¥ g @
difeq g1 § 1 fre® ome gl & Toeqw
fgrad wew ogar § ok W a¥
26 fomt A ¥ 10 foret % wwrer §
e & fog weTe oF a3 9 @
& TAT § | TG W FETC R I]qT
o o @ sAEwT T {1 grow Ay
fegram™ 14 s0% W1 W WY @
= § ge ¥ fog wifgg | aoreem
wu-Aifas sron ¥ frew gar e g
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[ 73w feaiz]
WY I 9T WETE & SO0 G9! W

WA GTaT | R AW A wwA A
it g ¥ feafe, 53 swew 5 feafa
W w4 argys  feafe adt @l §
T IAF FT ST GIHTA 9T T AR
7T AT ]} W Ter T ¥ @Ay
¥ wgT war g 1 9yt 9% el carfag
fafaeze ¥ § a& g afew o g a=4t
# ¥ frazw wewr fF ag aqear g7 3|
W qTnAR oW g SR e wid
mare g gaar aifgd | Ty o gst
% fog &9 39 & WM AT OF AW AKX
%1 7% frz Hifar i ¥x ag WO
faeard o fe 0¥ @ wrawd @ @1
0 & oY gfd ¥ gra w ey
o & meEw @ifsg § W TR &
graw aife o o fafa & ag T
yferw ot § fe W@ & woewdt &
fog o 7g7 ) ToT WH TAW €T
% fzw s wpn & urewA X
wi & w1 wowe frafe § 1 99 @R
¥ W1 vOd §) FART TEEE FQ g
fis fawrg & a7 9 agy ok AWl A
fraT AT AT | TN A T
faerfegr g T af sk @M @
s @ wh § fo wamm w fanom
g wifge 1 ag gTagd aw & W H
et feQw s g 1 & ag Frdve we'm
fir WY T TT TS e ifan
o Ry A wr sfrg s
et afey &, foaad of o & wig wwrw
¥, ik VR WY oEE & I W
w7 weies Afac | o Ao @R &
frdzw £

Wl ¥ g & e wEea
Lyl
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o} ymrwaTe et (vzAr) wwiafy
o, Aty qey A qmE, I@er i
&€ qut w7 N qwrw A feafr 8,
a1 QU &) feu § v AR A wrw
Afgc® ot ow, @@ @@ w@wr
WEAT g 1wl W Ay W o g fw
frow € afiat & g w=f fagre & arm-
T XN ga? I & gEArd @
ur @) & fw agr oF ww  sane mife-
§T§) g1 quET forsr & wé) & wwre
% forare & YT w a W A & fadr
& as ¥ &hF fom §, Oiv I
qgr v fdaw @ frar g &R ar

qEATA ¥ g7 ¥ N qeir § 5 %o
wrt &t g g @ gt fagre awweR
¥ gaRt Ay war § 1 &few avl waw
tfr ok v e 9 frafa ¥ 50
(ol LR

%9 22 qr(iw & fagit & waa ¥
a3t IuT fagr ¥ 7€ fas) ¥ o} ofew
fagre & s foror ¥ s #7 feafy O
A O W e T
9T T geT § 99N XA § fad 7 ag]
¥ oA faw @y §, @ zg@ d« § oY
fregr om gE @ W ag
¥ &t foe) & fafg 7@t @ moie )
X9 aT% WY WITET b7 AT AT )

wdg gui o ¥ 3% @ g fe
Rrgfrs wrogr & aYk 9T A feownd v
& FA WTE AN WETRRE W AL
W fnndt wrfgd sl gea A faelly
feafer srodt Y €heft |

wre § % ag e wgw fo
frgre & wwTw Wt o feafr @Y & @, amw
¥ s & v fr gl fagre & 234
o § ¥ wewd ) W@ 7o qul
ol g1 owet @ mff @ oft &, o
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o SmMie e af faw @
fegre & aum foe ¥ sug w& oy,
;T F a7 oy ¥ ;dw o & o -
gere ) A F IR T qIXAIT Y
TAT | q2AT, FAURYY, TAATE, HATHIGTy
war, e #3-qF g & et o an
fag sugeqr Agi 4 W) ¥ AT Y
warq A8 § fansy awg @ MA@
AT g g @ § agnr ¥ s@ 9
Wt g F1 s FAT A0fgdy arfs S
1 A g7 gt fowry ¥ o o F wnd
qIoY & T F 9% | gz feafg @€
GMA RN g A 1w A A A
% & wgr eqrA @fwAr q@gAr g,
Wit ag suiz @ fr fadie gwew
Y T AT st ¥ folr swrer & saer
LR Ol

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P. SHINDE) : I am thank-
ful to you and the hon, Members for raising
a discussion on the West Bengal drought
situation. Taking advantage of this, natu-
rally, a number of hon. Members have
referred to the situation prevailing in Orissa
Bihar and Rajasthan. Our country is so
vast and it isin the tropical r:sign with
agro-climatic conditions and features of the
tropical region. From year to year these
conditions have repcated n some part of
our country and I think we have so much
experionce now of facing such- situations.
Despite a number of difficulties, with the
co-operation of the State Governments, the
Centre does play an important role in pro-
viding relief to the affected areas. During
the last one year the Central Government
provided assistance by way of drought relie!
and loans to the tune of Rs. 150 crores to
meet the requirements of various State
Governments. 1 have no doubt that how-
ever serious the situation might be, in co-
operation with the West Bengal Govern-
ment, we shall sueceed in providing relief
to the suffering people. Naturally when
drought conditions develop, human suffering
jssomuch, 1 myself come from an area
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which is drought-prone with a rainfall below
16t0 17" and | know how serious the
human suffering is. Large chunks of our
populaton have no means of sustenance
except agriculiure. So, when there is
drought, the first casualty is agriculture and
vulnerable sections like landless labour
suffer particularly more.

Hon. members know how sincerely
Government of India attends 1o these pro-
blems. For instance, all of us know how
busy our Prime Minisier is. Despite her
pieoccupations, she took the first opport-
umity to visit some of  these areas. That
shows the approuch of the Government and
our leadership to human saffering in any
part of India. 1herefore, however difficult
the sitvation may be, | have no doubt that
we shall be in a position to find ways and
means to fight i,

| must congratulate the West Bengal
Government. Some colleagues have been
a little harsh, They criticised that the mini-
sters are going here and there,  If ministers
do not visit the areas, they say, tha ministers
do not care for the people's sufferings. If
the ministers visit those areas, then also they
are criticised. This 1s not fair. 1 am very
glad that the political leadership in West
Bengal, particularly the Chief Minister, are
so alive to the problems of the people
that no sooner the situation developed than
they rushed to those areas, They have used
the words “war footing”. 1 have no doubt
they are very serious. [hat is why they are
taking all measures, to which 1 shall cume
a hittle latter.

West Bengal has beon a really unfort.
unaie part of our country Last yea: this
State suffered from floods. My ministry
took up a veiy large and ambitious pro-
gramme of summer paddy to see that the
suffering is minimised, 1 am glad this pro-
grrmme has gone so well that as against 4
lakh acres of summer paddy last year, this
year, we had almost a programme of 7.1/2
to B lakh acres. The State Governmeat has
reported that about 1.45 lakh a cres of
paddy has suffered as a result of this drou-
ght. Still it means that 5 to 6 lakh acres
of summer paddy will be there, which is
substantial as compared to 4 lakbh acres Jaat
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[Shri Annasaheb P. Shinde]
year. This has been possible bscause of a
number of steps taken by the State Glovern-
ment to provide irrigation facilities, etc.

Mr. Daschowdhury is a very knowled-
geable person and he knows the situation
there. He asked, is it a fact that high-
yielding programme is leading to over-
exploitation of underground water resources
and is it not likely to cause some serious
harm to agricultural economy as a whole ?
1 would like to dispel his fears. Normally
in April and May, there is a rainfall of 10
to 12"—pre-monsoon showers—in West
Bengal, But this year they practically
failed, except some shwers in North Bengal
and 1n some other parts. These showers
are particularly impoctant in West Bengal
for the jute sowing and ows paddy cultiva-
tion. So, this dry spell has not only
created drinking water problem but also
affected jute and ows paddy culuvauon. i
apprehend that jute production is likely to be
very seripusly affected as a result of this. But
to conclude from this that exploitation of the
underground water resources is likely to
create some difficultics because of the high-
yielding varieties is not correct, In fact,
West Bengal is one one of the region having
very rich water wealth. This is really
an  underground gold mine. In fact, If
somebody has to criticise us for some of our
failures in the past, it should be fer the in-
adequate exploitation of undergound resourc-
es of water. Of course, there is always need
for regulating the exploitation of undergrou-
nd water resources judicionsly. But in Bengal
becauss of recharing of the water on account
of the rainfall and Ganges flowing in a parti-
cular way, even if the progamme is teken up
on a very large scale for years to come there
will be no shortage. Here [ must congra-
tulate the West Bengal Government for
having announced that they would like to
sink about 12,000 more tubewells as a part
of the drought relief programme for the
development of agriculture, In fact, a few
days earlier when [ was in West Bengal [
saw some of the summer paddy programmes
and T myself suggested that next year the
programmes should be extended from 8
lakhs to 15 lakhs acres. Though thisisa
very ambitious programme, { have no doubt
in my mind that with the drive with which
the West Bengal Government have started
functioning, they will be in a position to
put & substantial portion of this programma
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into practice and implement them, and this
would make a great contribution to the
rural economy of West Bengal, I would
only plead with Shri Duaschowdhury that
he need not have any fear about the under-
ground resources of water.

My hon. friend, Shri Jyotirmoy Bosu is
not here. He always tries to exaggerate
matters. He again made a stalement of
starvation deaths. We have tried to find
out information from the State G.overnment.
Of course, in this country poverty is
rampant and people are under-fed even in
normal conditions., So, I am nyt referring
to that aspect of the problem,

SHRI B. K. DASCHOWDHURY : The
State Government has denied that.

SHRI ANNASAHEB P. SHINDE:
Yes, the State Government has ca:egorically
denied any starvation deaths, In [act, the
condition 1n the country today 18 such that
starvation death in any part of the country
on account of the non-availablity of food-
gramns cannot just happen. In fact, the
food position is so comfortable as 1t has
never been in the past,

Hon, Members would be happy to know
that we have reached a very record stock
position of foodgrains of 9 million tonnes. In
fact, the problems are the other way, how
to find an outlet for these foodgrains, I
have {ried to ascertain the posiuon in
West Bengal and I find that actually the
food which is stored in the godowns 18 to
the tune of almost 5-1/2 lakhs to 6 lakhs
tonnes of rice and wheat  Therefore, [ do
not anticipate any dislocation of supplies of
foodgrains.

West Bengal is one of the States where
there is an elaborate network of fair price
shops and the State Government is reviewing
the position from time to time. At present
about 15,000 and a few hundred fair price
shops are operating in the rdral arcas. If
there is any need 10 open a few hundred
more fair price shops in the rural areas, [
have no doubt in my mind that the West
Bengal Goverament will take the necessary
steps. | would also like to assurc the
Chief Minister of West Bengal on the floor
of the House that whatever ia the require
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ment of foodgrains would be adequately
met and there would not be any difficulty,
so far as the supply of foodgrains to West
Bengal is concerned, or any part of the
country for the matter of that.

Shri Indrajit Qupta is not present here.
He made a statement about the really
precarious base of obur agriculure. He
stressed how the agricultural economy
comes into difficulties because of the
drought conditions, As I have said, the
jute production is likely to be affected wvery
much the way the sowing programme is
going on in West Bengal, At the moment
there are 92,000 tubewells, most of which
have come recently. The West Bengal
Government is trying to have 12,000 more.
With this programme, along with the rural
electrification  which the West Bengal
Government wishes to push ahead, 1 have
no doubt in my mind that in the years to
come West Bengal will have a very large
acreage of summer paddy and jute crop.

Hon, Members from West Bengal will
be in a position to understand and appre-
ciate the economy of jute, which is always
in difficulties, because whenever there is a
failure of rain in April-May, the jute-
sowing is adversely affected and violent
fluctuations in jute prices takes place. If
such a large number of tubewells will come
into existenc and one or two irrigations
are made available for jute sowings, 1 think
this violent fluctuation can be eliminated
and some stability in jute production can be
achieved. Both my Ministry and the West
Bengal Government are proceeding on these
lines and | have no doubt in my mind that the
West Bengal Agriculture Ministry is doing
whatever is necessary and so there will not
bs any uncerlainty in the agricultural
economy in the years to come. In the
past, the exploitation of the underground
water, though the potential was there, was
not done adequately Therefore, the base
of agricultural economy in West Bengal was
very weak, But as a result of this drought,
I think, this is an opportunity for us—it is
not a good thing; it is an unfortunate
development—and we will use it not only
to provide relief but also to see that a very
sound basis is provided for the develop-
ment of agricultural economy for West
Bengal,
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Then, some hon. Members supgested
why not have some permanent programmes
for providing relief to drought-prone areas.

The hon. Members may be aware that, for the
first time, such a programme has been taken
over for the country as a whole and, during
the Fourth Plan, Rs. 100 crores have been
provided to provide employment and to
create productive assets, particularly in the
drought-prone area so that the necessary
protection is available against drought and
the failure of rains, etc. For this, 54
districts have been selected and some areas
of two districts of West Bengal have also
been selected and about Rs. 3 crores and
odd have been sanctioned for this pro-
gramme., 1t is a part of the nation-wide
scheme. West Bengal also finds a place in
the list, This programme was taken up for
the first time in the Fourth Plan and this
programme will be enlarged very much in
the Fifth Plan. A very sound basis will be
provided. 1 cannot anticipate that there
will not be any difficulty. It will be rash on
my part if I say there will be no difficulty
in future, The programme which will be
taken up in these areas can substantially
provide rcliel and prolection to drought-
prone aieas in such parts of the country.

As far as West Bengal Government is
concerned, you see how quick they have been
to take up measurc. For instance, the State
Government has placed funds and foodgrains
worth Rs. 1,95 crores for test relief works.
Another sum of Rs, 93.45 lakhs has been
sanctioned for gratuitous relief. The CARE
is undertaking a scheme for works pro-
gramme costing about Rs. I crore. The State
Government has sanctioned Rs. 93.45 lakhs
exclusively for distribution to the old and
infirm persons. Orders have been issued
for the execution of one test relief scheme in
each Anchal,

A number of hon. Mcmbers made a
reference to the drinking water facility. Now,
whenever a drought situation develops, firstly,
the agriculture suffers and, secondly, the
drinking water become scarce. A sum of
Rs. 195 crores has been made available to
the Healih Department of the State by the
West Bengal Government to see that drink-
ing walter facility is made available to a very
large number of villages. Besides that, 200
big water tankers have been supplied for

carrying water,
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The Central Government Health Depart-
ment has deputed two officers immediately
to look into the problems of drinking water
scarcity  As far as Wast Bengal villages are
concerned, | have no doubt 1n my mind that
as soon as they come back, they will submit
a report to the Health Department and nece-
#sary steps will he taken.

As far as the Central assistance is con-
cerned, may | submit that West Bengal
relicf operations will not be allowed to suffer
for lack of funds 7 As | said, we arc aware
of ‘he difficulies of the people. Ths is
a Government which would like to respond
to the sufferings of the people and see that
no bureaucratic or admunistrative weaknesses
are allowed to come in the way of providing
relief. A large number of Ministers are
touring various parts of West B:ngal. They
would like to see that no admunistrative
draw-backs come in the way of providing
relief. The West Bengal Government has
already approached the Centre for providing
financial assistance, We have found that at
the moment, the ways and means position of
West Bengal Government is not difficult and
is quite satisfactory. As the House knows,
there s a set pattern of providing relief.
According to the Finance Commussion's
report, about Rs. 2.61 crores have to be
provided as an inbuilt provision to provide
relief to drought arcas in the West Bengal
Government’s budget. That provision is
there.  Therefore, the West Bengal
Government has gone ahcad  with
providing the necessary relief. The
West Bengal Government has requested the
Centre to depute a Central team. Normally,
as soon as drought situation develops, the
State Government reports to us and we de-
pure a Central tean. [ would like to repeat
that the very purpose of deputing a Central
team is to avoid red tape and delay. The
representatives of all Ministries—the Plann-
ing Commission, Finance, Agriculture and
Health—go there ; they consult the Sate
Governments, see the situation and recom-
mend ceilings. Onco those ceilings are accep-
ted, normally Government proceeds on that
basis.

Actually, one of the officers of the Plan-
ning Commission, Mr, Agarwal, has proceed-
ed to West Bengal today maening for study-
ing the drought conditions. The Central
tam is being constituted ; the other mem-
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bers are expected to join very shortly. Let
me again repeat that in deputing the Central
team there would not be any delay, any red-
tape. As soonlas the Central team goes
there and reports back to us, we shail be
taking steps to provide the necessary Central
assistance, Meanwhile, | would like to assure
the West Bengal Government that, as soon
as they find that the amount which is avail-
able in their budget is spent—we would not
like to give the excuse that the Central team
has not yet finalised its report and therefore
we cannot give money—, we are prepared to
see that the necessary funds are provided to
the West Bengal Government even if the
Central team takes some time, a week or
iwo, to finahse its report. 1 do not think,
there will be any difficulty in taking the
vigorous measures which have been planned
by the West Bengal Government, in provid-
ing relief. The relief that will be provided
will be gratuitous relief —relief for drinking
water, relief by way of providing employ-
ment to people because that is the most
important thing. FEven if foodgrainy are
there, what will you do ? Necessary employ-
ment should be provided. I am glad that
the West Bengal Government have taken up
the programme of sinking tubewells, It would

not only provide employment but will create
The whole

permanent productive assets.
approach appears to be so sound. Despite
all the difficulties, the way in which the

West Bengal Government is frying to assert
itself, assert its authonity, in providing relief,
I have no doubt in my mind that this cala-
mity wil later on be consudered to have
afforded a good opportunity for development
justasit did in Bihar. Mr. Ramavatar
Shastri may be knowing that the drought
situation in Bihar in 1966-67 was very grave;
it was a very difficult situation at that time,
but it afforded a brilliant opportunity for
taking up large scale development program-
mes on agriculture, The tempo of minor
irrigation development in Bihar was 50 much
in 1966-67 as a rosult of the drought there,
1 hope, the same thing will happen here also
and large scale programmes will be imple-
mented by the West Bongal Government with
the full support and financial assistance from

the Centre.

g

1 do not think that § should take
time of the House, Let me assure all
Members pgain that in any part of

E¥



289 Drought in JYAISTHA 2, 18%4 (SAKH West Bengal (Dis.) 2%

country, wherever there are problems, we will  adjourned to meet again tomarrow at 11.00
sco that pecessary measures are taken and &.m.
the buman suffering is minimised to the —
extent possible.
The Lok Sabha then adjourned till Eleven
of the Clock on Wednessday, May
MR. CHAIRMAN : The House stands 24, 1972/ Jyalstha 3. 1894 (Saka).



